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FI.3M. 5893(3N).—¥ T ATATHTH, 1989 (1989 FT 24) (3HF ATE I ATAHAW F & H HIA) HT
T 20T Fr IT-aMT(1) T T ARRAT A7 TN FLd U 3 T3 =0 a1d o §q€ g & TETq 6
AT A® 32 & forw i e dterd fFawr sa ar o7 aqaEt 9 &3 77 8 300 9697 57 %
T e % 02 et # e Yo aRESET i o Tadt g UEATO | AgE €Ol & Aid
TEATIAT A F=T AT (83.17 FFft.)” & fAoamas o forw smaes® § ,UageT UHT i i1 AfE8wugor v i
STOAT T T AT XA 85

I I H Bavwg #re ot AT I ATI=FH7 67 &m720 T T 3T-a1T (1) F v ST 3297 &
o Tt i % ATAURr oY SUART F H9ag § GEATT TSI H T ATSGAAT 6 THTF T g & e
T T st o T 9315 § I ST &7 7 Tl 6.

U e AT, FeH WAL AT 6<h erde? (Y ATz, fosaret, vadtsm ST
o &7 # <1 ST T 396 el &l [eiia Sl STul 7 SR &9 8 IT ST Ha9E T gRT
TAATS T ATE ST S THT 7 AT 7 A o J72 AT AN VT ST F73 % 918,73 G Afemrgor
F oo merm yTfesr (Hruuern) I8 smaedsd gueAdr g ag Rt sreer gy sty v w= e av
FEATRTT T THaT 2.
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3 srferfeer i e 203 i ST-ATEI(ID) F St qErw IRy T Ars ofF sraer sifaw g .

TH ATEAAT F AT ATIH T T2 G T -TSATU 7 =7 Foawor I a9 iy &
FIATAT | ITASH § TAT S5 ATk FILT SART (HL1&707 T ST HhalT &

AT

AT T TS & AT o § 3o Yot IS, “oreadt gy URaTerd | 99 w91 & a4
ST S aET AT (56.53 TRty % forw feft sw=mr afga a7 saeh wRa afSa & s aret qfa
wfery faawor,
srfgurgor F ST ATelt g 1 fFEwn: sy geer i TSt FY @ G0 19 F F g wadem e §
FUET BT (56.53 ffY) wdaerm-e® wae & 9 9 L A2

7 Pz HE : TG [EEUERSCIEIS
. . e CIEDEA
:‘ ﬁ i $ | w4 | auaa, m %qg:—ﬁ ; ;ITIE:;)W CiSl B
i

1 eadmueny | Rege | | 9-1 0.01 0.0040 ST LR
2 9-2 1.70 0.6880 S, Fo gy
3 11-1T 0.04 0.0162 St T
4 1121 1.15 0.4654 S T
5 1124t 0.10 0.0405 S i o
6 11-3 1.08 0.4371 St T
7 13 0.11 0.0445 St TferET ST
8 25/1 2.15 0.8701 Sfr. i o
9 26-3 0.03 0.0121 St T
10 27 0.44 0.1781 STt ENERI
11 60-17 1.27 0.5140 Sfr. i o
12 60-13T 0.12 0.0486 St T
13 qﬁ)&'ﬂl_{ 0.13 0.0526 Sfr. Fo gy
14 60-2T 0.26 0.1052 Sfr. i o
15 60-3T 0.01 0.0040 St T
16 60-35T 0.64 0.2590 St Fiu
17 61-3 1.28 0.5180 ST FO
18 61-4 0.64 0.2590 St T
19 64 1.90 0.7689 S, qrerTer
20 722 0.67 0.2711 ST FO
21 72-3 0.60 0.2428 St T
22 72-55T 0.16 0.0648 St T
23 ngw 0.16 0.0648 St T g
24 1;123; 0.07 0.0283 ST T
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25 7270 0.15 0.0607 S EIER L
26 72-78% 0.15 0.0607 ST, ERE TR Exa
27 73 0.08 0.0324 Sfr Y. ElED
28 75-1 0.32 0.1295 Sfre T i
29 752 0.30 0.1214 S gt 9y
30 75341 0.45 0.1821 St T o
31 45;“ 0.43 0.1740 ST T 7T
32 75-54T 0.49 0.1983 S T 7T
33 78-28T 0.04 0.0162 S T 7T
34 78-3 0.44 0.1781 Sfre i o
35 78-4 0.41 0.1659 Sfre i o
36 78-5 0.45 0.1821 St T
37 79-2 0.03 0.0121 St Fiu o
38 79-5 0.35 0.1416 Sfre i o
39 80 0.46 0.1862 S Fiu o
40 81-1T7 0.40 0.1619 St T
41 81-1dT 0.39 0.1578 Sfre i o
42 81-2 0.58 0.2347 S T
43 8131 0.25 0.1012 ST o
44 81-33T 0.61 0.2469 ST T
45 3;;3“_{ 0.25 0.1012 ST T qfa
46 81-41 0.07 0.0283 ST FIO
47 81-43T 0.24 0.0971 ST T
48 4;713‘“_{ 0.20 0.0809 ST Ffr qfer
49 159-2 0.02 0.0081 Sfre i o
50 159-3 0.08 0.0324 S . i o
51 159-4 0.22 0.0890 St T
52 160-1 0.38 0.1538 ST FO
53 160-2 0.92 0.3723 ST FO
54 160-3 0.04 0.0162 S T
55 160-4 0.54 0.2185 SfTET EIER L
56 160-5 0.22 0.0890 ST FO
57 160-6 0.64 0.2590 ST, Fiu
58 160-7 0.69 0.2792 ST i o
59 | 161-13T 0.01 0.0040 SfTET FO
i | FoT 26.02 10530
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RIERAL G HET : THARGHICIH IEEIRRCCIE £
EISIER)
. EIEDELY
, UIEKDF . | . | stfdarger C RG]
HEA FT ATH E . e G EIRCI]
T g. aﬁgﬁ‘T NP RIS 1))
1 18 0.23 0.0931 St TTeraeT STHT
2 | 2517 | 1.96 0.7932 St T o
3| 2514 | 0.03 0.0121 ST KIEEC EIG Y
4 | 26-171 | 081 0.3278 ST FiO i
5 | 26-1m2 | 04 0.1619 St RIEER G rAS
26-
6 e 0.91 0.3683 ST T i
7 15??4;11 1.45 0.5868 St T
) 8 | 262wl | 0.1 0.0405 ST Ff qfy
26-
9 e 0.33 0.1336 St T
26-
10| 53 0.78 0.3157 S T
11 272 0.84 0.3400 St Fiu o
12 | 30-15F | 0.01 0.004 St fresegSt 787
30-
13 L1 0.03 0.0121 S i o
14 37-6 1.45 0.5868 St T
15 38 0.25 0.1012 St EiEal
16 | 39-17 | 0.62 0.2509 Sfre i o
17 | 39-1dt | 0.32 0.1295 St fresegst 787
39-1 FT R (T fasraETeT
18 - 1.90 0.7689 ST 3 SR d))
19 | 392 0.30 0.1214 St fresegdt 87
20 39-3 1.50 0.6071 ShET. ﬁ? WF o (Wwﬁﬁﬁ 3 ))‘E‘
21 130 | 28.064 | 11.358 Sfr Y. FEOIT AT
131-
22 ot 8.85 3.5816 Sfr. i o
T | 51134 | 20.694
HAqNT | 77.154 | 31.224

[®T. . W.Con.182/SRP-15/NBR-YP/24-25/263/20A/031225]
Trfed aAT, e St/ Aarr-1
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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Secunderabad, the 4th December, 2025

S.0. 5893(E).—In exercise of the power conferred by sub-section(1) of section 20A of the Railways Act,
1989 (24 of 1989) (hereinafter referred to as the said act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which is given in the schedule annexed here to, is required for the
execution of The Special Railway Project namely, "Proposed of new BG Line between Errupalem to Namburu
Stations via Amaravathi " in 2 villages of NTR District Vijayawada Division, in the State of Andhra Pradesh, hereby
declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty (30) days from the date of publication of
this notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid
purpose under sub-section (1) of section 20D of the said Act.

Every such objection shall be made to the Competent Authority, namely, Revenue Divisional Officer,
Vijayawada, NTR District in writing and shall set out the grounds thereof and the Competent Authority shall give the
objector an opportunity of being heard, either in person or by legal practitioner and may. After hearing all such
objections and after making such further enquiry, if any as the Competent Authority for Land Acquisition (CALA)
thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority for Land Acquisition under sub-section (2) of section 20(D) of
the said act shall be final.

The land plans and other details of the land covered under this notification are available and can be inspected
by the interested person at the aforesaid office of the Competent Authority (CALA).

SCHEDULE

Brief description of the land to be acquired with or without structure for the Special Railway Project, Proposed
of new BG Line between Errupalem to Namburu Stations via Amaravathi in NTR district in the state of
Andhra Pradesh

Description of lands in Acquisition: New BG line between Errupalem -Namburu Station via Amaravathi (56.53km)
in NTR District for providing Rail connectivity to capital of Andhra Pradesh

Village : Chilukuru Mandal: Ibrahimpatnam District : NTR
SL NAME OH NAME OF S Pjol;OS E?((;Ilzl(\?'?l?ig TYPE OF LAND (GD
NO [MANDAL | VILLAGE| NO RS.NO EXTENT LA IN OR GP) NATURE OF LAND
IN LA IN HECTARE
ACRES
1 9-1 0.01 0.0040 G.D AGRICULTURAL LAND
2 9-2 1.70 0.6880 G.D AGRICULTURAL LAND
3 11-1A 0.04 0.0162 G.D AGRICULTURAL LAND
4 11-2A 1.15 0.4654 GD AGRICULTURAL LAND
5 11-2B 0.10 0.0405 G.D AGRICULTURAL LAND
s 6 11-3 1.08 0.4371 GD AGRICULTURAL LAND
é E 7 13 0.11 0.0445 G.P POLIMERA DONKA
1 § % 8 25/1 2.15 0.8701 G.D AGRICULTURAL LAND
=
= T 9 26-3 0.03 0.0121 GD AGRICULTURAL LAND
% © 10 27 0.44 0.1781 G.P VAGU
11 60-1A 1.27 0.5140 GD AGRICULTURAL LAND
12 60-1B 0.12 0.0486 GD AGRICULTURAL LAND
13 60-1C 0.13 0.0526 G.D AGRICULTURAL LAND
14 60-2A 0.26 0.1052 G.D AGRICULTURAL LAND
15 60-3A 0.01 0.0040 G.D AGRICULTURAL LAND
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16 | 60-3B 0.64 0.2590 GD AGRICULTURAL LAND
17 613 128 0.5180 GD AGRICULTURAL LAND
18 614 0.64 0.2590 GD AGRICULTURAL LAND
19 64 1.90 0.7689 GP CHERUVU

20 722 0.67 02711 GD AGRICULTURAL LAND
21 723 0.60 02428 GD AGRICULTURAL LAND
2 | 728 0.16 0.0648 GD AGRICULTURAL LAND
23 | 725C 0.16 0.0643 GD AGRICULTURAL LAND
24 | 726C 0.07 0.0283 GD AGRICULTURAL LAND
25 | 727A 0.15 0.0607 GD AGRICULTURAL LAND
26 | 7278 0.15 0.0607 GD HOUSE SITES

27 73 0.08 0.0324 GP DONKA

28 751 032 0.1295 GD AGRICULTURAL LAND
29 75-2 0.30 0.1214 GD NON'AGS%%LTURAL
30 | 753B 045 0.1821 GD AGRICULTURAL LAND
31 | 754C 0.43 0.1740 GD AGRICULTURAL LAND
32 | 755B 0.49 0.1983 GD AGRICULTURAL LAND
33 | 782B 0.04 0.0162 GD AGRICULTURAL LAND
34 783 0.44 0.1781 GD AGRICULTURAL LAND
35 784 041 0.1659 GD AGRICULTURAL LAND
36 785 0.45 0.1821 GD AGRICULTURAL LAND
37 792 0.03 0.0121 GD AGRICULTURAL LAND
38 795 035 0.1416 GD AGRICULTURAL LAND
39 80 0.46 0.1862 GD AGRICULTURAL LAND
20 | SIIA 0.40 0.1619 GD AGRICULTURAL LAND
41 | 81-IB 0.39 0.1578 GD AGRICULTURAL LAND
5 812 0.58 02347 GD AGRICULTURAL LAND
3 | 8I3A 025 0.1012 GD AGRICULTURAL LAND
44 | 813B 0.61 02469 GD AGRICULTURAL LAND
45 | 813C 025 0.1012 GD AGRICULTURAL LAND
46 | 814A 0.07 0.0283 GD AGRICULTURAL LAND
47 | g814B 0.24 0.0971 GD AGRICULTURAL LAND
48 | 814C 0.20 0.0809 GD AGRICULTURAL LAND
9 1592 0.02 0.0081 GD AGRICULTURAL LAND
50 | 1593 0.08 0.0324 GD AGRICULTURAL LAND
51 159-4 022 0.0890 GD AGRICULTURAL LAND
52 | 160-1 0.38 0.1538 GD AGRICULTURAL LAND
53 160-2 0.92 03723 GD AGRICULTURAL LAND
54 160-3 0.04 0.0162 GD AGRICULTURAL LAND
55 160-4 0.54 02185 GD AGRICULTURAL LAND
56 1605 022 0.0890 GD AGRICULTURAL LAND
57 160-6 0.64 0.2590 GD AGRICULTURAL LAND
58 160-7 0.69 02792 GD AGRICULTURAL LAND
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59 161-1B 0.01 0.0040 G.D AGRICULTURAL LAND
VILLAGE TOTAL 26.02 10.530
Village : Damuluru Mandal: Ibrahimpatnam District : NTR
PROPOSED
o | VANES" | VRS R | w0 | EXTEVT N pxreNT I 1 | TXFEOFLAND G OR | i or avn
ACRES
1 18 0.23 0.0931 G.P POLIMERA DONKA
2 25-1A 1.96 0.7932 G.D AGRICULTURAL LAND
3 25-1B 0.03 0.0121 G.P PWD CANAL
4 26-1A1 0.81 0.3278 G.D AGRICULTURAL LAND
5 26-1A2 0.4 0.1619 G.P PWD CANAL
6 26-1B1 0.91 0.3683 G.D AGRICULTURAL LAND
7 26-1B4A 1.45 0.5868 G.D AGRICULTURAL LAND
8 26-2A1 0.1 0.0405 G.D AGRICULTURAL LAND
9 26-2B1 0.33 0.1336 G.D AGRICULTURAL LAND
10 26-2B3 0.78 0.3157 G.D AGRICULTURAL LAND
= 11 27-2 0.84 0.3400 G.D AGRICULTURAL LAND
2 a 12 30-1D 0.01 0.004 G.P PWD CANAL
2 E 5’ 13 30-11B 0.03 0.0121 G.D AGRICULTURAL LAND
E % 14 37-6 1.45 0.5868 G.D AGRICULTURAL LAND
g ) 15 38 0.25 0.1012 G.P DONKA
:
16 39-1A 0.62 0.2509 G.D AGRICULTURAL LAND
17 39-1B 0.32 0.1295 G.P PWD CANAL
AGRICULTURAL LAND
18 39-1C 1.90 0.7689 G.D P](E?\I%IIJNIZGA?F‘?_SIET,
VIJAYAWADA)
19 39-2 0.30 0.1214 G.P PWD CANAL
AGRICULTURAL LAND
20 39-3 1.50 0.6071 G.D P](E%%II}E]I\(I}GA%?%T’
VIJAYAWADA)
21 130 28.064 11.358 G.P KRISHNA RIVER
22 131-2B 8.85 3.5816 G.D AGRICULTURAL LAND
TOTAL 51.134 20.694
GRAND TOTAL 77.154 31.224

[F. No. W.Con.182/SRP-15/NBR-YP/24-25/263/20A/031225]
MOHIT VERMA, Chief Engineer/Con-I
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